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M.C.U. at Bailway Stations not Cater.., 
ing for Defence Civilians 

8304. SHRIMATI KISHORI SINHA: 
Will the Minister of DEFENCE be 
pleased to state: 

(a) whether it is a fact that the 
~  Control Units set up at all 

important railway stations do not 
cater for the rail accommodation re-
quirements of the defence civilians 
who move out on tourjduty particu-
larly when seatsjberths are available 
and are surrendered unused to the 
Railways; 

(b) if so, the reasons the civilian, 
on duty are refused the facility; an4-

(c) whether it is proposed to re-
view the policy and make it helpful 
for civilians too who are also as much 
a part of the Defence as combatants 
are? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI SHIVRAJ V. PATIL): (a) Yes, 
Sir. 

(b) This quota \s meant for De.. 
fence Services Personnel only. 

(c) There ie no such proposal under 
consideration of the Government at 
present. 




